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(d) whether the Governll'lent pro-
poses to change this system of 
collecting data and if not, why? 

Instead of making, a speech I have 
o~y divided my question into four 
parts. 

SHRI A. B. A. GHANI KHAN 
CHAUDHURI: We have a standard -
and by that standard, we see whether 
a particular village is electrified. 
After all, the Rural Electrification Cor-
portion is not a charitab:e institu-
tion. They also look into the de-
mands, underground water resources. 
All these factors are taken lnto con-
sideration. I dG not have any infor-
mation at my disposa: to in~rm the 
hon. Mem~.=r that the Rural Electrifi-
cation people have given wrong infor-
matiOln. 
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SHRI A. B. A. GJlANI KHAN 
CHAUDHURI: We will give the 
top most priority to Harij an bastis 
and tribal areas. 

SHRI K. A. RA.JAN: Doe!! cent 
per cent electrification of a village 
mean drawing a line or giving lights 
:to all the consumers of that village? 

SHRI A. B. A. G(H'ANI KHAN 
CHAUDHURI: As I have said alrea-
-dy, I do not have such information. 
I will pass on this information. But 
there is another issue to be loolted 
into. It is, if a particular vil!age is 
-electrified, assuming that the conten-
tion of the hone Member is ... 

MR. SPEAKER: That is too far 
-fetched hOW. 
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THE MINISTER DE' INFORMA-
TION AND BROADCASTING AND 
SUPPLY AND REHABILITATION 
(SHRI VASANT SATHE): (a) and 
(b). No, Sir. No advertisements are 
given against pOlicy. Ho\Vever With 
a view to relTI.:>ve the imbalance Gov-
ernment is considering the review of 
the advertisement po:icy so that small 
and medium newspapers get more en-
couragement. 
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SHRI CHA RANJI LAL SHARMA: 
Will the hon. Minister be pleased to 
state the criteria fOr giving adver-
tisements to the small newspapers 
and magazines? 

SHRI VASANT SATHE: There 
are n.o specific criteria iaid down. But 
the general advertisement policy is 
based on the circulation of the news-
papers ~d magazines and, on that 
basis, there dre certain criteria and 
advertisements are given accordingly. 
But I realise-I can take the House 
into confidence-that there is a cer-
tain imbalance. The bigger news pa-
pers do take away a large chunk of 
advertisements and smaller ones don't. 
That is why, a~", I said in the begin-
ning, I am having a fresh look at it. 
Unless the who:e thing is formulated, 
I cannot come out with specific pro-
posals. But I will do it as early as I 
can. 
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WRITTEN ANSWERS TO QUES-
TIONS 

Deaths due to starvation in the 
Refugees Camp, Ralgarb (l\I.P.) 

*104 SHRI SAMAR MUKHERJEE: 
Will the Minister of SUPPLY AND 
REHABILITATION be pleased to 
state: 

(a) whether the attention ot Gov-
ernment has been drawn to the death 
of fOUr persons in the Bengali Re-
fUgees' Camp near Dharmajaigarh in 
Ralgarh District of Madhya Pradesh 
due to starvation; 

(b) if so, what steps have been 
taken by Government to give food-
grains and doles to the suft'ering ~ 
fugees; and 

(c) the details thereof? 

THE MINISTER OF INFORlVIA-
TION AND BROADCASTING ... t\ND 
SUPPLY AND REHABILITATION 
(SHRI VASANT SATHE): (a) No 
"camp" of migrants from former East 
PakIstan is presently located at or 
near Dharamjaigarh. Some fami-
~ies of erstwhile migrants have-, 
however, been settled on agriculture 
in villages in and around Dharamjai._ 
garh. 

The Government of Madhya 
Pradesh have reported that there' 
have been no deaths due to starvation~ 

(b) and (c). Do not arise. 
However, relief work have been taken· 
up in the drought-affected areas. 




